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From : Ravindra Pare <pare.ravindra@nic.in> Sun, Sep 13, 2020 02:02 PM R*C
Subject : Opening of online Module for Nyaya Bandhu Panel ##2 attachments

for High Courts

To : Registrar General High Court of Jharkhand
<rg.jhrhc@indiancourts.nic.in>, rgihc-jhr <rgjhc-
jhr@nic.in>

Cc : NIRAJ KUMAR GAYAGI <jsa2j-doj@gov.in>,
SHAILESH SHRIVASTAVA <dirj1-doj@gov.in>

Dear Sir/Madam,

Refer to letter dated 24 June 2020 issued by Joint Secretary, Dept. of Justice

and email dated 9th July 2020 issued regarding ‘Nyaya Bandhu Panel’ initiative
under Nyaya Bandhu (Pro bono legal services) programme with the aim to setup
and create panels of Pro Bono lawyers in the High Courts to ensure a steady
stream of pro bono lawyers at the State level.

In order to facilitate this scheme, a separate module has been created for Nyaya
Bandhu Panel in the home page of Nyaya Bandhu web portal (www.probono-
doj.in) which consists of login for RGs and report. The main purpose of this
online modules is to register lawyers from the High Court level for making a
panel of Pro Bono Lawyers. The module is password protected, will be accessible
through the respective username and login ID.

Please find attached letter has been issued regarding the details of the web
online module, that includes information about online modules as well as
username and password generated for your respective High Court. Apart from
this, a user manual has also been prepared which is being sent to you with the
above mail.

Please call or email for any queries.

Thanks & regards

Ravindra Pare

Sr. Consultant,

Access to Justice

Dept. of Justice

Ministry of Law & Justice
Office : 011-23070629
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CELLERATING GOVERNMENT OF INDIA
THE MARATHA MINISTRY OF LAW & JUSTICE
DEPARTMENT OF JUSTICE

Jaisalmer House, 26, Mansingh Road, New Delhi-110011

SHAILESH SHRIVASTAVA
Director(A21)
011-23072135

D.O No: A2]/Probono/08/17
New Delhi dated : 10" Sept 2020

Dear .S W
/

As you are aware Department of Justice has launched ‘Nyaya Bandhu Panel’ initiative
under Nyaya Bandhu (Pro bono legal services) programme with the aim to setup and create
panel of Pro Bono lawyers in the High Courts to ensure a steady stream of pro bono lawyers
at the State level. In this initiative, High Court (through its Registrar General), invites
applications from Advocates, practicing before the Hon’ble Court, and who are keen to
volunteer pro bono legal services to the marginalized, to become part of the ‘Nyaya Bandhu
panel’.

2. In order to facilitate this scheme, a separate module has been created for Nyaya
Bandhu Panel in the home page of Nyaya Bandhu web portal (www.probono-doj.in)
which consists of login for RGs. The main purpose of this online modules is to register
lawyers for making a panel of Pro Bono Lawyers. For activation of the module, the Register
General will first have to update profile which will be generated immediately after the first

login.

3. This module will be accessible through the respective username and login ID
generated by the department and contains sub modules such as dashboards, Pro Bono
lawyer registration forms, reports and queries, profile settings etc. The registration of
lawyers desiring pro bono services will be done by RG through this sub module. After
registration, an online notification will be generated by the system for the respective lawyer
for completing process through Nyaya Bandhu mobile application.
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An efficient legal and judicial system that delivers quick and quality justice
reinforces the confidence of the people in the rule of law.



4. Data entry into sub modules is to be done by Registrar General or by authorized
representative nominated by Registrar General. For your High Court, username is
rg.jhrhc@indiancourts.nic.in and password is Rgjhar@1. You are requested to please

reset the password as per your convenience.

5 It is requested to start using the module at the earliest by making data entry.
Instructions in the form of a user manual is in the making and will be shared soon. Please
contact Mr Ravindra Pare, Sr.Consultant on 011-23070629 and email

pare.ravindra/@nic.in for any queries regarding operational issues.

With regards

ﬁ\ﬁ) /\X
(SHAILESH SHRIVASTAVA)

To:

Shri Ambuj Nath,

Registrar General,

High Court of Jharkhand,

Ambedkar Chowk,

Doranda, Ranchi






Bopariment of busti

Mooy wf b ass and Jusing

PROBOND LEGAL SERVICES L Converimint ol Iuati

 HOME ' PROBONOSERVICES . PRO BONO CLUB SCHEME  NYAYA BANDHU PANEL




@ prohono-dojin o

ﬁ Wi i ht i O PR { T

Engiiszh

(.

fesloo - REGISTRAR GENERAL LOGIN
Sign Inwith your user detai- - S e

REPORTS

Ermnail *

Password ’

| M2

| Remember Me Forgot fassworc

wiiot (120 eed)

| Yo

B Type here 10 search




w
O
st
@
=
e
o
193]
=
e
-
Q
>~
A=
e
=
=

ign

S

Email *

d

r

SSWO

got Pa

v
L

O

F

Me

ambe

Rem

[AS




Ouick Links

dnpartant Licks

[rapm—

Social Conneet




Eoval Seareh resully

Vilwace Cortiication B8 gz

PRO BONO LEGAL SERVICES
HOME

PRO BONO SERVICES

#% Add Advocate

Enrollment Mo ©

aging e abicnn dolmdamodulae tit - geied alfaddd

12048) WhatsApp

neding ingg

B partient of Justice
Miniers af s aml Jistiee
G crmrrent of Lindia

NYAYA BANDHU PANEL

PROBONO CLUB SCHEME

Geonder

Seletta Opti

Mobile Number -

agemsnt |

RESOURCE

Advocate Sunumary

Chion

Logout

2 Password




¢ 2T App e

@ staging probono-dopin, mo

vqo Leﬂﬂ‘v— %

PRO BONO

" Mablie No

Kapil Kumar
Kunai

Atul
Rolhatsingh

Ritesh
Mishra

|
Ajay

K hcile
Aggerwal

SUAHFIQ POy

£ Typa here to search

-

9898265322

G87654521

9EILGO0C00

SQTT2TH9

HIZ0913460

vl Database | {8 o

aeccesstojustice2020@gmaill.com

kunat.advecate@probono.dojin
atulidh@gmaitcom

rupeshmishra@mgmeait.com

rupesanuegmail.oom

ajey i probono- dojac.in

t

SONEITIANCE:

SERYICES  PROBONO CLUB SCHEME

MPI011950
ALHMo0 1999
ALH/02101/2002

kar/4562/2020

KAR/20202/2020
ALHF 10101/

18 Jul 2020

ALH/1010/2000

Lashooord

Addal Ac

Chanrge Password

LoGout
Sy
(renaig)

[reccing.

Civil

ki RS




Breprariing o of Tustic
Piee Minvdey of ¥use gl
PHO BONO LEGAL SERVICES 'f‘}} 5

APRE Gnimmestoi
L-u:_.-i

'HOME  PROBONO SERVICES  PROBONO CLUBSGHEME.  NYAVA BANDHUPANEL  RESOURCE.

REGISTRAR GENERAL LOGIN

REPORTS

s - i-‘su reme.
{Advortua(e) il F-ci::ét '
Enrolled o

Allchabad High
Court Lucknow

samg i ebono-dopryhome;advi:




